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SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SH RI V. NALI,ASENAPATT{Y
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY I.A.W TRIBUNAL ON 27,09.2017

Arshiya Industrial & Distribution Hub Ltd.

CORAM

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 2013.
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V. NALLASENAPATHY
Member (Technical)

NAME OF THE PARIIES:

ORDER

CSA 39s/2017 in MA 343 /23G232A"ICLTMBMAIV2017

MA 343/2017 and the ComPany APPlication allowed' vide separate order'

\i

sd/- sd/-
B.S.V. PRAKASH KUMAR
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